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Scrutiny »! Ghosh ang Bose Industries

3433 DR VASANT KUMAR PAN-
DIT Will the Minister of ¥INANCE
be pleased to state

(a) whether the Reserve Bank
scrutinised the Accounts of GBI
Group (Ghosh and Bose Industries)
with the Central Bank of India at
Calcutta,

(b) if s0, whether Government have
found any discrepancy or irregularity
in the borrowings and the assets of
the Ghosh and Bose Industries

(c) for what purpose was the loan
given by the Central Bank of India
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and for what purpose was it actually
used and what action Government
have taken in the above matier; and

(d) has the Government fixed the
responsibility on any officer who con-
ducted this wrregular transaction?

THE MINISTER OF FINANCE
(SHRI H M PATEL): (a) to (c). Re-
serve Bank of India has ceporied that
the Central Bank of India had deputed
an officer from its Head Office to look
into the alleged irregularities m the
conduct of accounts of the GBI
iroup at its Calcutta Branch Reserve
Bank of India has also  scrutinised
these accounts The investigations
have revealed that the pariv has been
cheating the bank by obtaining advan-
ces against fictitioug invoices Central
Bank of India has already flled =&
criminal complaint against the party
before the Calcutta Pohce and it 1is
understood that the partners of the
group bave been arrested as a result
thereof The bank has also cecided
to imtiate Civil proceedings against
the party

(d) Cen‘ral Bank of India 15 also
investigating the lapses on the part
of the staff and appropriate action s
expected to be taken by the bank
against the jtaff involved after the
investigations are over

Distribution of Essential Commodities
Through Cooperatives

3434 SHRI ABDUL AHED VAKIL
Will the Minister of COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state

(a) whether Government will in-
troduce distribution of essential com-
modities through cooperatives;

(b) 1f so, what are the items to be
taken up, and

(c) what are the details of the
scheme?
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THE MINISTER OF STATE N THE
MINISTRY OF COMMER(E AND
CIVIL. SUPPLIES AND COUPERA.
TION (SHRI KRISHNA KUMAR
GOEL). (a) The scheme for increased
productwn-cum~distribution of essen-
tial commodities circulated recently to
the State Governments for their views
and recommendationg emphasises the
need for devising effective systems of
distribution and expansion of the co-
operative network both in the urban
and rural areas for distribution of
essential commodities

(b) and (¢) The items to be cover-
ed and the main features of the sche.
me are given in the attached state-
ment

Statement

1 The scheme aims At increasing
the production of essential mess con-
sumption goods and to make available
the increased production ecquitably
and efficiently especially to the wenker
sections and working population The
basic objective of the new approach
is to create a permanent system in
place of short term palliatives and
ad-hoc approaches of the past The
proposed system seekg to creale an
effective 1nstrument for removing 1m
balances of the past and for extend-
ing the distribution system to  the
rural areas as well Tt 1s also inten
ded to expand the commodity cover
age of the distribution .ystem to in-
clude critical wage-goods and also
take effective action for extensive ex-
pansion of the network of fair price
shops to cover far-flung area, thiough-
out the country

2 The tasks envisaged and the
action plans suggested emphamse the
need for stepping up production on a
priority basig o commodities in
shozt supply, for which poth short and
long term measures have to be taken
In the formulation of the scheme
financial constraints have been tuken
into account and the approach i1s to
make the optimum use of the existing

infra.stroctural  facilities and plan
outlays The more important featu
res of the new policy for strengthening
of the public distributian system
cover the following —

— Effective distribution of essen.
tial commoditieg already covered
and addition of new commodi-
ties to the distribution system
The scheme envisages mmtial co-
verage of cereals sugar, kero-
sene cloth vegetable oils and
vanaspati, and selected manu
factured itemg of mass consum-
ption

— In respect of gelected manufac.
tureq 1tems of mass consump-
tion, such as toilet and washing
soaps salt matches, tea, exer-
cise-books common drugs and
medicines the concerned ad-
ministrative Ministries of the
Government in consultation with
the State Governments haie to
take up the responsilility of
monitoring production, availa
bility and retail prices The
Ministries concerned should be
responsible for making assess-
ment of overall requrements
and 1n particular the needs of
the vulnerable segments of pop-
ulation and for taking measures
to meet them,

- bufferstocking of cereals pulses,
edible o1ls or oilseeds cotton
etc and imports of required
essential articles,

— bringing about rationaolhty n
the area of storage, transport
and distribution costs,

— removal of imbalances in the
allocation of commoaities bet-
ween urban and rural areas and
their pnices,

— optimum use will Le made of
the existing in{rastructural
facilities 1n the private and pub-
lic sectors The emphas's would
be on devising effective systems
of distnbution and expansion





